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Muci»| Cost of Gobai Qu Plante
6624. SHRI RAJDEb SINGH:

SHRI GAJADHAR MAJHI;
WIU the Minister of AGRICULTURE 

be pleased to s ate:

(a) the marginal cost of a gobar 
gas plant;

(b) whether the proposed 20,000
gobar gas plants will be evenly dictri. 
buted in all the States and Union 
Territories or will be concentrated in 
one or some States; and

(c) whether In view of its cheapness 
the Khadi and Village Industries Com- 
miss on is prepared to extend its ex- 
perties to the public at large?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUT /HIRE 
(SHRI ANNASAHEB P SHT^DE):
(a) The cost of the Khadi and Village 
Industries Communion's gob-ir rt* 
plant's being uresontty pormtar^M 
varies from Rs. 1575 to Rs. 3275

depending uport the capacity of ffee 
plant (60 cubic feet to 266 cubic Jett}.

(b) The proposed 90,000 gobar gm 
plants will be set up under a ‘»e«d.«5gr 
programme* during the fitst two y;?ar» 
of the Fifth Five Year Plan U\ It 
Sta.ej where agro>climjtc condition* 
are favourable. The programme wtft 
be taken up in all tbe Statas and Union 
Territories in the aubsoQueat years ol 
the Filth Plan.

(c) Yes.

Hunger Strike by Bund
6625. SHRIMATI BHARGAVI 

THANKAPPAN;
Will the Minister of EDUCATION, 

SOCIAL WELFARE AND CULTURE 
be pleased to state:

(a) whether the International Fede
ration of the Blind has organised a 24 
hours token hunger strike Of about ISO 
blind persons from all over the country 
in ttie Capital on the 16th March, 1074;

(b) if so, the reasons thereof; and
(c) the action taken by Government 

in this regard?

THE DEPUTY MINISTER IN THB 
MINISTRY OF EDUCATION AND 
SOCIAI WELFARE AND IN TH* 
DFPARTMENT OF CULTURE (SHRX 
ARVIND NET AM); (a) No. Sir.

(b) and (c). Does not arise.

Check on Ghost Milk Tokens

6826. PROF. NARATN CHAND 
PARASHAR:

SHRI P VENKATA- 
SUBBAIAH:

Wm thp Minister of AGRICULTUIUi 
be pleased to s’ate:

fa) whether any check has been 
orrfi'r*»ri for locating the fJhost milk 
tokens’ 'Ŝ ied bv Delhi Milk Scheme 
In the Union Capital;
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would be ordered? the Minister of AGRICULTURE be

pleased to state:
THE MINISTER OF STATE IN THE 

MINISTRY OF AGRICULTURE (SHRI (a) whether he is aware that in the
B. P. MAURYA): (a) Yob* Sir. Department of Food and Agriculture^

the last review of the Authorised
<b) 100 per cent physical verifier permanent Strength of Lower Division

tion of milk tokens with reference to Clerk* was done on 1st May, 1870 and
the Ration Cards has been undertaken 1st May, 1997 respectively with Hi*
at various milk depots in Delhi/New resuit that a large number of em-
Delhi areas. Some persons are in ployees are still continuing as
po&essioa of more than one milk token j>orary;
tor the same shift, which they ar-pa-
rently got issued by giving incorrect 
declarations at the time of issue of 
the subsequent token(s). Therefore, 
such tokens are collected for cancella
tion. During the month of January 
aid February, 1874, such checking was 
conducted, at about 68 milk depots and 
1171 unauthorised or extra milk tokens 
were seized and cancelled. The veri- 
ftention of milk tokens is being conti
nued.

(c) Does not arise.

JPnbUcatton of Tagore Ocnkaaiy 
Volume

45827. PROF. NARAIN CHAND 
PARASHAR:

Will the Minister of EDUCATION, 
SOCIAL WELFARE AND CULTURE 
be pleased to state;

(a) whether the Tagore Centenary 
Volume published by the Sahitya 
Acadrni is ou*. of stock; and

(b) if so, whether Government
would arrange the publication of the 
2nd Edit.on at an early date?

THF DEPUTY MINISTFR IN THE 
MINIS' TRY OF EDUCATION AND 
SOPIAI. WELFARE AND IN THE 
IH'^AttTMKNT OF CULTURfc (SHRI 
D * YADAVV (n) wd (b). About 
l'O copies are sti’l avu^ab'e. As this 
Is -i co«;tiv publication, th? AVa^eml 

no immedfate plsa to bring cut 
a rePrlnt of the volume.

(b) why review was not done every 
year as required under rules;

(c) whether Lower Division Clerks 
who have completed 10 years of ser
vice are still working as temporary, 
and

(d) whether any representation has 
been received from Central Govern
ment Clerks’ Union in this regard 
and if so, the action being taken an 
it?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE 
(SHRI ANNASAHEB P. SHINDE):
(a) to (d). The position in respect ot 
Departments of Food and Agriculture 
is given below;

L DEPARTMENT OF FOOD

A review'1 of the Authorised Perma
nent Strength of Lower Division 
Clerks has been made on ieguJar 
basis from time to time. Tbe last re
view was undertaken in 1973.

2. There are 14 temporary I*>wer 
Division Clerks in the cadre of Depart
ment of Food with 10 years' service 
who have yet to be confirmM in the 
grade Thev could not be confining as 
thev had failed to pass th~ nr-s'-rbed 
tvning test and were, th^refo-e invisi
ble for confirmation. On1v fn 1971 
were exempted from tVU reo’ ilTme-'t. 
Th^ir c»s*s are n^w hc»in« rn-<iJef'd 
against the permanent vacancies. No




